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Through this application the apnlicant(respondents in DA)
sseks 6 months' extenéion for implementation of the di rection given
in the OA, ‘ |
2. This request is opposed by ths 1d. counsel for the appli-
cant in the 04, |
BN Having heafd the submissions made by the ld. counsel for
the parties, 2 months' period is extended from today for implementing’
. the or‘der of t_he Tribunal passed in OA 1351;? 96, 4

4, The MA therefore stands disposed of,
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